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the licensing committee. I am sure hon.
members do not attribute any motives to
the licensing committee that it gave any
recommendations after any assurance.
After the recommendations have been made
by the licensing committee, unless there is
something wrong, we do not generally
interfere with these recommendations. 1
categorically deny the allegation that because
of any donation licence was given.

Visit by Technical Experts of Car Factories

*1506. SHRI KAMESHWAR SINGH :
Will the Minister of TNDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to refer
to the reply given to Unstarred Question No.
210 on the 12th November, 1968 and state :

(a) whether the team of technical experts
has visited the different factories of the car
manufacturers;

(b) if so, the findings of the team; and

(c) if not, the reasons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS (SHRI BHANU
PRAKASH SINGH): (a) to (c). A statement
is laid on the Table of the House.

Statemet

The Team of Technical Experts visited the
factories of the three main car manufacturers
as under :(—

Premier Automo-
biles Ltd.,
Bombay

Standard Motor
Products of India
Ltd., Madras
Hindustan Motors
Ltd. Calcutta

19th & 20th Feb., 1969

27th & 28th Feb., 1969
13th, 14th and 15th
March, 1969

The findings of the Team in brief are as
under :—

The Team has observed that most of the
recommendations of the Pande Committee
had been noted by the car manufacturers and
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some efforts had been made to implement
them. The Team’s findings confirmed the
observation of the Pande Committee that
most of the defects could be rectified by
paying more attention to built-in quality at
the manufacturers’ plants. The Team has
also observed that some of the defects were
due to inconsistent and unreliable quality of
ancillary components which could be removed
by proper control of quality of the incoming
materials and components. The Team has
added that, while there were adequate and
qualified personnel in the Inspection Depart-
ments of the car manufacturers, the working
of the inspection procedures left much
scope for improvement. The Team has
further advised that the Inspection Depart-
ments should be re-oriented and reorganised
to adopt both in principle and practice the
concept of Total Quality Control which aims
at integrated quality development, quality
maintenance and quality improvement efforts
of the various groups in the car manufactur-
ing organisation. The Team has recommen-
ded that there is a definite case for the
establishment of a Technical Audit Cell. It
has also suggested the need for making
extensive reliability trials of one car of each
make.

st s fog . aemw wEw, #
Ty qqeraT wrgar g fr R oaw A
TR AR i frmae SR
FT AT FTEA § | HA wEET 7 A Refe
T3 Twar § SO faarge & fE e

“The team has observed that most of
the recommendations of the Pande
Committee had been noted by the car
manufacturers and some efforts had
been made to implement them”

FT WA WERT I A W @ A
e FA 5 cawr 77 o9 Gar & & ¢

“Some efforts have been made to imple-
ment them”

TFiEE & Sy afawa Aw  wfw
Fafggmawg § f5 qie w3/ A
ferdrdamn #1 Aqdwavd sfeafie ad@f



25 Oral Answers
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SHRIMATI SUSHILA ROHATGI : Sir,
apart from receiving the recommendations of
this Technical Team regarding quality control
of the existing cars, has the Government
carried out any discussion with the Technical
Team regarding the manufacture of some new
cheap car in the country and getting technical
aid from the respective countries; if so, may
I know whether there is any such scheme in
the Fourth Five Year Plan ?

SHRI BHANU PRAKASH SINGH : Sir,
unfortunately, in the Fourth Five Year Plan
there is no such scheme but Government is
still very keen 1o manufacture a small car in
the private sector, If anybody comes with
everything indigenous certainly we will give
very careful consideration to that.

SHRI S. M. BANERIJEE : Sir, it is evi-
dent from the statement that this very Team
which investigated into the working of the
Premier Automobiles Ltd., Bombay, Standard
Motor Products of India Ltd., Madras and
Hindustan Motors Ltd., Calcutta has ultima-
tely suggested the establishment of a Techni-
cal Audit Cell. It has also suggested the
need for making extensive reliability trials of
one car of each make. It is generally seen
that the prices of cars are going up. The
latest propaganda of the manufacturers against
the Government is that the production
cost is less but because of the excise duty
etc., the prices go up. I would like to know
what steps have been taken by Government,
whether with the help of a Technical Team
or other teams, to reduce the price of cars,
and whether a final decision has been taken
or it is a wishful thinking that some day we
will have a small car or cheap car in the coun-
try ? If a final decision has been taken, may
I know whether that will be in the public
sector or not ?

SHRI BHANU PRAKASH SINGH :
Regarding the rise in the prices of cars the
other day the hon. Minister has already
stated that we have not agreed to the increase
in the price of cars. We are trying to see
that the quality improves. The manufac-
turers say that they have a lot of difficulty
about raw materials and due to increase in
the price of raw materials, increase in wages
of labour and other things they find it rather
difficult to bring down the prices. In fact,
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they want the prices to go up but we have
not agreed to that.

MR. SPEAKER : About the ‘small car’
at least for the last five or six years we have
been repeatedly hearing questions here.  Shall
we make it a point here, at least in this
House, that we shall not ask a question about
it ? When the Government has some news
they may give it to the House instead of wast-
ing our time. In future we shall not put
any question about ‘small car’. By putting
question, it may become smaller and smaller
and disappear ultimately. Therefore, in
future there will be no question about it until
Government has some news about it.

SHRI S. M. BANERIJEE : Sir, the second
part of my question has not been answered.
It has been answered by you but not by the
Minister. There are certain proposals includ-
ing one by a very young and energetic person
like Mrs. Gandhi’s son—the Prime Minister’s
son, We do not know what the proposal is.
We want to know from this Government whe-
ther they are serious about it or it isa wish-
ful thinking. If it is a wishful thinking, is it
like colourisation of vanaspati in about which
we have been hearing for the last fifteen years ?
If it is like that, I have nothing to say.

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A.
AHMED) Government are very serious
about it. We are trying to find out how we
can adjust our project within the resources
available.
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SHRI NARENDRA KUMAR SALVE:
1 said “barter”—B-A-R-T-E-R.

=t FERgdH et sgRe ¢ afew &
g g f iR a3 ik gEfag
TR RE A a@ ¥ o aw
gfaz gl @1 ) U @fF F=S FR N
fas g%, gt W faq g3 s FieRm
o aF

SHRI NARENDRA KUMAR SALE :
He has got away without giving me an answer,
I crave your indulgence. When I said
‘barter’ I meant the export of such commo-
dities which are not otherwise saleable in
foreign markets and the import of these cars.
Even if we do not make any profit in this
venture, it does not matter. We would be
creating at least some healthy competition
in the automobile industry.

SHRI F. A. AHMED : It is very easy
for the hon. Member to suggest that there
should be barter. But we have to find out
how this can be arranged.

SHRI BAL RAJ MADHOK : Sir, the
House is thankful to you for voicing the
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feeling of the entire country in the matter
of the so-called small or cheaper car.
Actually, in this country we cannot have a
smaller car. Fiat is the smallest car that
the country can have. So, it is a question
of a cheaper car. Till you are in a position
to manufacture a new cheaper car, will you
see to it that the cost of the present car is
not increased and its quality is improved ?
Can you assure these two things to
the House ?

SHRI F. A. AHMED : So far as quality
is concerned, we have taken some steps and
we are trying to see how we can set up an
audit cell where all the production of
manufacturers would be received to be
examined to see that the quality is
improved. So far as the price is concerned,
as the hon. Member is aware, when the
manufacturers gave notice that they were
going to increase the prices by about
Rs. 1,700 to 1,800 I said that they should not
take any unilateral action. In the mean
while, the report of the Tariff Commision
is also before us and we are considering it.
If they take any unilateral action, we shall
take such action as is called for to check
them from raising the prices.

SHRI BEDABRATA BARUA : Is it not
an admitted fact that car prices are high
because the existing units produce a very
small number of cars ? When we discuss even
public sector projects and all that, the funda-
mental principle that has to be borne in
mind is that we should have bigger units
which are capable of producing 60,000 to
70,000 cars per year. Is it a fact that Hindustan
Motors have asked for permission for
expansion of their capacity up to one lakh
cars? Have government not considered this
question whether such expansion will not
bring down the cost per unit? If the private
sector units are not willing for expansion,
will government think of nationalising the
car industry so that the price can be brought
down and the public in any case may not be
made to suffer in this way of paying higher
prices for poor quality cars?

SHRI F. A. AHMED : This question
was also taken up with the manufacturers
and I am sorry to inform the House that
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SHRI S. KANDAPPAN : In answer to
a supplementary the hon. Minister said that
government is very serious about this project
for a small car. Many a time government
have come out on the floor of the House
with statements to the effect that many
applications from various State Governments
as well as from some foreign firms have been
received and that they are being processed.
If the government are so serious about this
project, I would like to know how many
applications have come to them, how many
were processed, what is the criterion on
which they were processed and what is the
anticipated foreign exchange component for
setting up a small car project in this country?
May I know whether they have submitted
any concrete proposals to the Planning
Commision or to the authorities concerned
and have tried to get concurrence of the
Government of India to see that the foreign
exchange is made available for this project?
What is the quantum of foreign exchange
that is involved and what is the difficulty?

SHRI F. A. AHMED : As I pointed out
earlier also, we have received a large number
of proposals including some proposals from
foreign countries. On the basis of our
examination, we find their are two or three
attractive proposals which promise to give
us a car at ex factory price of about Rs. 8000
to Rs. 9000. That will mean it will be
cheaper by about Rs. 6000 than what we
are getting now so far as the small car is
concerned. The foreign exchange element
is also very small. The only question is that
about Rs. 20 crores investment is required,
whether that can be found under the Plan

SHRI S. KANDAPPAN : If the foreign
exchange component is very small, what is
the difficulty then?

SHRI F. A. AHMED : The difficulty

SHRI S. KANDAPPAN : ...... that you
are not willing.

SHRI F. A. AHMED : The difficulty
is the resources. If the hon. Member can

p de the 1 Commission to

when the question of increasing the b
was considered we were told that they can
bring down the price at the most by about
Rs. 1,000 if the production is increased.

provide allocation out of available resources,
under my Ministry, I shall certainly see that
the small car is manufactured.
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SHRIMATI TARKESHWARI SINHA :
The hon. Minister just now said that there
is no provision in the Fourth Plan and the
allotment has not been made for any such
industry. In spite of that, the hon. Minister
says that they will consider. The hon.
Minister, certainly, cannot convince the
House by that. The car industry is a small
industry which requires a very capital-inten-
sive organisation. Wherefrom is this capital
going to come? Why is the hon. Minister
keeping this country in suspense about this
matter? Why is Government not coming with
specific conclusions and take the country into
confidence that this possibility cannot be
there. No provision has been made in the
Fourth Plan, How are you goingto include
it in the coming two or three years? From
where are you going to get money ? What
will be your requirement and how will that
requirement be fulfilled? The Tariff Commis-
sion has said that it will be a folly on the
part of the Government to take manufacture
of car and that the existing units, as my
hon. friend, Shri Bedabrata Barua also said,
should be expanded. They have said that
all efforts must be made to expand the
existing two or three plants, whatever they
are, in whatever organisation they are,
They have definitely said that no additional
unit should be created.

May I know whether the Government
is aware of that ? Does the Government seek
any advice from the recommendations of the
Tariff Commision. May I know whether
the Government functions in a collective
way? He says that the Planning Commission
should be convinced. Who is going to
convince the Planning Commission? Is the
Hon. Minister isolated and away from other
Ministries? The hon. Minister must come
forward with a categorical reply.

SHRI F. A. AHMAD : I can under-
stand the hon. Member’s anxiety to put this
question. But I can assure her that the
project will not require such capital invest-
ment as she has been informed. At the
most, we require about Rs. 20 crores and
that amount is also to be spread over a
number of years.

SHRIMATI TARKESHWARI SINHA :
Your own Tariff Commission says a
different thing.
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SHRIF. A. AHMED : You have had

your say. Let me reply.

SHRIMATI TARKESHWARI SINHA :
You are not saying something which your
own Tariff Cc ision has recc ded

SHRI F. A, AHMED : We have had
the matter examined. It is not for the
Government to accept everything that the
Tariff Commission recommends. If that
had been the case, today I would have
accepted the d d of the facturers
to increase the price also. It is not that
whatever the Tariff Commision says should
be accepted by the Government without
examining whether there is any justification
for it or not. I refuse to believe that it
will not be profitable for us to have a new
unit which can give a cheaper car. But
the only question is how fund is to
be found. The investment is not so much
as that cannot be adjusted. I have taken
up that matter. I know what is better and
what in the interest of the country.

=it Fax @ g fRle FR & ar
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FT 1T AR FIE, JOF FR A7 F@vfaeEr
F AT FATT F AHA § AR T R |

SHRI HEM BARUA : What about
the Prime Minister’s son producing a small
car ? You know it better,

MR. SPEAKER : I do not know any-
thing about that. Now we take up the
Short Notice Question

SHORT NOTICE QUESTION

Casual Labour and other Railway employees
who took part in September, 1968 Strike

S. N. Q. 21. SHRI RANDHIR SINGH :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether Government have taken any
decision in respect of the casual labour and
other Railway employees who were associated
with the 19th September; 1968 strike and
removed from service in consequence
thereof;

(b) if so, the details thereof; and

(c) if not, the reasons therefor ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a) to (c).
Yes, Sir. In regard to casual labour dis-
charged for participation in the strike a
decision has been recently taken that such of
the casual labour whose participation in the
strike was limited to mere absence on
19.9.1968 may be taken back provided that
there are no other aggravating factors against
them.

In regard to regular railway employees
decisions taken by Government from time
to time have been made applicable.

SHRI RANDHIR SINGH: May I know
from the hon. Minister what is the number
of railway employees and casual labour who
participated in the strike on the 19th
September 1968, what is the number of
persons who were dismissed or suspended
from service in the wake of their participation
in the strike, what is the number of persons
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service from those who had been dismissed
or suspended and what is the number of
persons who are still dismissed or suspended
from service ? What is the policy of the
Government in regard to these cases ? Are
they taking these cases as having aggravating
factors ? Is violence or intimidation involved
in all these casses ? What is the policy of
the Government ? What do they propose
to do with the pending cases of dismissal
and suspension ?

DR. RAM SUBHAG SINGH The
number is quite big. This is a long list.
The number is given here zonal-wise. The
largest pumber was on the South-Eastern
Railway—1700. I will place this on the
Table of the House.

SHRI RANDHIR SINGH: What is the
policy of the Government in respect of

pending cases of dismissal and suspension ?
What do they propose to do ?

DR. RAM SUBHAG SINGH: Wherever
there has been any aggravating factor and
court cases are going on, they will be
examined now on merit. But if anybody
had been removed for mere participation,
due to the fact that he did not attend
service on that day, he is going to be taken
back.

SHRI RANDHIR SINGH: My second
question is this. Notwithstanding the deci-
sion of the Government to the contrary,
nearly 258 railway employees from Izatnagar,
19 employeess from South-Central Railway-
Vijayawada and five from the Northern
Railway, Delhi Division, have not still been
taken back in service, There were no
charges of violence or intimidation or
active instigation against them, but still
they are suspended or dismissed. What is
the Minister going to do in such cases ?

DR. RAM SUBHAG SINGH: Subject
to those three qualifications which the hon.
has himself p d out, all other
cases are going to be considered very sympa-
thetically and they will be reinstated.

Memh

SHRI SAMAR GUHA: Already my hon.
friend has given certain figures about those
railway employees who are still under

ion. It is the information of those

who were takenm back or d in
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